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(b) if not, whether the employees 
of the Pusa Institute are eligible for 
allotment of residential accommoda-
tion within the general pool of the 
Estate Office;

(c) whether any rationalisation has 
been introduced in the matter ot rents 
of Government quarters of the Pusa 
Institute;

(d) if not, what is the net amount of 
loss to Government on account of rent, 
for not rationalising the rents;

(e) whether any representation has 
been received from the employees of 
Pusa Institute to apply to them the 
same set of rules as are at present 
adopted by the Estate Office; and

(f) if so, what action has been taken 
by Government in the matter?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) No.

(b) No.

(c) No, but the question is undex 
consideration.

(d) Cannot be assessed now.

(e) Yes

(f) The matter is under considera-
tion.
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Recruitment on the Southern 
Railway

*23. Shri Siddlah: Will the Minister 
of Railways be pleased to state:

(a) how many posts of Wagons Cha-
ser*, Spot Check Inspectors, Assis-
tant Labour Welfare Officers will be 
filled up during 1957-58 in the Souths 
ern Railway; and

(b) the nuVnber of posts reserved 
ter the Scheduled Castes and Schedui- 
ed Tribes in various categories?

The Deputy Minister of Hallways 
(Shri Shahnawas Khan): (a) (i)
Wagon Chasers—

Scale o f Pay Perm anent. Tem porary
Rs. 80-160 to 4
(Temporarily
upgraded to 
Rs. 200-300)

(Spot Check Inspectors— 
ftcale o f P a y  Perm anent Temporary.

Rs. 360-500 1 —
Rs. 300-400 1 —
Rs. 260-350 2 —
Rs. 200-300 2 4

All the Re are selection posts and arc 
filled by process of selection.

1 No
111) Assistant Labour Welfare (vacancy 

Officer* 1 to be
J filled.

(b) There is no reservation for 
these communities in posts filled by 
promotion

Integral Coach Factory, Perambnr

824. Shri Ayyakanna: Will the 
Minister of Railways be pleased to 
state:

(a) the total number of Adminis-
trative and technical staff ot Class I, 
II, and III, in the Integral Coach 
Factory at Perambur (Madras) a t  
present; and
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lb) how many of them belong to
the Scheduled Castes and Scheduled
Tribes?

The Deputy *<■“ »» of Railways
(Shri Shahnawas Khan): (a).

(•) C1.1 Q . II. CL III Total
24 21 1831 X876

(b) Nil NH 131 131

Gaaetted Officers in Railways

825. Shri Ayyakannu: Will tin  
Minister ot Railways be pleased to 
state:

(a) the number of Gazetted Officers 
working at present in the Railway 
Department both technical and non-
technical; and

(b) how many of them belong to 
the Scheduled Castes and Scheduled 
Tribes?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) 3460.

(b) 9.

ARREST OF A USUBtR
/

Mr. Speaker: I have to inform the 
House that I have received the follow-
ing letter dated the 22nd August, 1967, 
from the District Magistrate, Delhi:—

“In execution of a  warrant of 
arrest issued by the Court of 
Judge, Third Tribunal, Alipore,
24 Parganas, West Bengal, under 
section 75, Cr. P.C., which was 
marked to Shri P. D. Punetha, 
Deputy Superintendent of Police 
(South), he found it necessary 
in discharge of his duties to put 
under arrest Shri Kansari Haider, 
Member, Lok Sabha, on the 21st 
August, 1957, at 18.15 hours from 
2, Windsor Place, New Delhi, and 
he was remanded by the Resident 
Magistrate, New Delhi, to Judicial 
custody till the 25th August, 1957".

PAPERS LAID ON THE TABLE

Time Answering Device
886. Shriiuati Ila Palchoudhuri: Will 

the Minister of Transport and Com-
munications be pleased to state:

(a) whether there is a proposal to 
instal an automatic time-answering 
device—accurate to the second-each 
at Bombay and Calcutta;

(b) whether any equipment has 
been ordered from abroad;

(c) if so, from where, and
(d) at what cost?

The-Minister of State In the Minis-
try of Transport and Communications 
(Shri Raj Bahadur): (a) Yes

(b) Yes.

<c) West Germany

u a 'r u  ■»*

A m e n d m e n t s  t o  D e l h i  M o t o r  
V e h ic l e  R u l e s

The Minister of State la the Minis- 
try of Transport and Communications 
(Shn Raj Bahadur): I beg to lay on
the Table, under sub-section (S) of 
Section 133 o t the Motor Vehicle Act, 
1939, a copy of each of the following 
notifications making certain amend-
ments to the Delhi Motor Vehicles 
Rules, 1940:

(1) Notification No F-12(ll)/57 
MT&CE, dated the 12th June, 1957.

(2) Notification No. F 12(22) |57- 
MT&CE, dated the 26th June,

[Placed in Library. See No S-203/57]

A c t io n  t a k e n  o n  R e c o m m e n d a t i o n s  
m a d e  b y  C o m m i s s i o n e r  t o r  S c h e d u l -

e d  C a s t e s  a n d  S c h e d u l e d  T u b e s .

Th« Minister of State In the »w»w. 
try of Home Affairs (8hri Da tar): I
beg to lay on the Table a copy of the




